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-Tripping-of Oeneratirig Units in Mali.a-
rasfltra ·and Gujarat 

1460. SHRI BAL'ASAHEB V1KHE 

-PATIL: ·wm the Minister of ENERGY 
be p:.easea to state: 

(a) whether it is a fact that dnTing 
·'the first o1 wee k of Septembt:?r, both 
·-Mahara shtra and Gujarat suffered bt'-
• cause of  a massive 'Cascade tripping' 
of a number of generating units in 
· both the States; 

(b) whether Government· have r.,ade 
f ull enquiries into such a sudden riass 
-tripping of generators \.Vhich has never 
taken place before to ensure that there 
· was no case of sabotage 'involved in it; 
· -. and 

(c) if so, the findings of the e~quiry 
if already made in this regara ar.a the 
· steps taken to safegua•rd PTO.Pe r mrciin-
- tenance or these generators? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENERGY (SHRI VIK-
RAM MAHA.JAN): (a) Power position 
in Gujarat has improve·a. However, 
·d ue to Grid disturbance both Mah.::-
rasht r a and Gu}arat suffered massive 
tripping of a number of generot.ing 
units. 

( b) and (c}. A special Committee to 
· study disturbance has been set up to 
investigate the matter. 

· -Sebs failure to MOibillze resources 
for Achieving Power -Pr<fduction 

targets 

1461. SJ:-IR1 BALASHEB VIKRE 
. PATIL: Will the Minister of ENERGY 
· be pleased to stafo: 

(a) whether it' is a fact that d..?spite 
repeated requests mad.e· by the Central 
CGovernment 'the :State -Electricity 

Boards h ave failed to mobilise more 
funds for tbei~ development and to 
achieve their production ,target.:;; 

(b) whether it is also a bet that 
these. Electricity Boards have held up 
payments to tlie Central Public Sec-
tor undertakings arid this runs iuto 
crores of rupees; 

(c) whether the Central Governmnt 
now propose to take an initiative to 
find out a remedy to· the problem 
whereby both the State Electrictty 
Boards and the Central Undertakinls 
do not suffer; and 

(d) whether this issue had corn? ·up 
at the Conferel)ce of the St~te Euer-gy 
Ministers and if so, the sohltlon sug-
gested and to what extent the sugges-
tions made havf· been implemented 
so far? 

THE MINISTER OF ST A T E TN THE 
MINISTRY OF' ENERGY (SHRI 
VIKRAM MAHAJAN): (a) to (d). 
The information is being collected and 
will be laid on ithe Table of the 
House. 

Loss suffered in production due to 
strike 

1462. SHjRI TARIQ ANWAR: Will 

the Minister of LABOUR AND RE_ 
HABILITATION be pleased to state: 

(a) whether it is a fact that the 
production loss due to strikes and 
lock outs inc1·eased considerably after 
·1977; and 

'(b) if so, the detail'$ year-wise? 

TFIE MINISTER OF ST A TE IN 
'THE MINISTRY OF LABO{ffl AND 
REHABILITATION (SHRIMATI MOH-
SINA KIDWAI): (a). and (b). Accord-
ing to re;>orts received fo 1he Labour 
Bureau, production loss on accon11t of 
strikes and lockouts was Rs. 284.48 
crores in 1977, Rs. 285.32 crores in 
1978, Rs. 433.02 crores in 1979, Rs. 
297.14 crores in 1980, Rs. 548.71 crores 
in 1981 and Rs. 96.69 crores in 1982 
'(January-J'u1y), 




